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Agricultural University for Himachal
Pradesh

755. SHRI HEM RAJ : Will the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether it is a fact that the Punjab
Agricultural University is being divided into
three parts and separate Universities are
going to be reorganised at Ludhiana for
Punjab and at Hissar for Haryana ;

(b) whether the Palampur campus of the
Punjab University in Fimachal Pradesh is
going to be revised to the status of an
Agricultural  University  for  Himachal
Pradesh ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION  (SHRI ANNASAHIB
SHINDE) : (a) It is proposed to dis-
solve the existing Punjab  Agricultural
University and have two Agricultural Univer-
sities in its place for the present.

(b) The Committee set up by the
Government of India to consider the
question of division of the existing Punjab
Agricultural University has given its recom-
mendations in favour of having separate
Agricultural Universities for Haryana, Punjab
and Himachal Pradesh. The recommenda-
tion was not for raising the Palampur
campus to the status of an Agricultural
University, but for starting an Agricultural
University with the existing Palampur
campus a8 well as the Agricultural College
of Solan afliliated to the Punjab University
as the nucleus for new Agricultural Univer-
sity. The Government of Himachal Pradesh
is considering this proposal. They have not
yet decided whether they should have an
Agricultural University or a multifaculty
University with strong emphasis on agricul-
ture. Until the Himachal Pradesh makes
separate arrangements, it has been recom-
mended that the Palampur campus will
remain a constituent unit of the new Punjab
Agricultural University with headquarters at
Ludhiana.

(c) Does pot arise.

Recommendations Regarding Lanour
Policy by National Commission on
Labour

756.  SHRI N. K. SOMANI :

KARTIKA 30, 1891 (SAKA)
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SHRI S. K. TAPURIAH :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether Government have agreed to
some of the recommendstions made by the
National Commission on Labour to give
new look to the Labour Policy ; and

(b) if so, what are those and if not, the
reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD): (a) and (b).
The Recommendations of the Commission
are under cosideration in consultation with
the interests concerned.

areTAT & IR wRarieat
AT WY 6wy ¥ ufaw
s yfehigat

757. st UM wWTW : FA1 g
BT KATW AT {AC HA 21 HAEa,
1969 & war<ified yer geqr 4323 &
IAT T qAT F 3 qAN A FIOU FOY
fF

(%) ®ar FTFT A 98T TF & IO
F it (@) a9 (7) & graew F qrAerd
nFT W A E;

(@) afz g, @ ®ar g¥ @wr-qew
97 7@ ATA ATfE g qar g g
Fa1 I gAY g wFANagleal, sigfags
vaNagfeal, @gas  awx  ffrad,
geras gonfrady, gdfaafer agrawy,
afess welifqafen agias), garas &%
favasl w1 qarasr w7 faqr 0 3 A
qig ¥51 & Y gfis gag § faeet & wrF
FIWY ;AR

(7) afz fY, & 3761 earAaCO A
*«TH & W1 QW § AYT ATHIT HT ITHY
W A€ W S €1 fa=re
A W s ¥ few gwe W Afy

mfn@L!





